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THE VICE-CHAIRMAN (SHRI MD. 

SALIM): You can write to the Chairman for a 

debate. But you cannot convert a Special 

Mention into a full- fledged debate. You have 

to conclude now. There are other issues also. 

There are other Members also. You have 

made serious points. 

DR. ARUN KUMAR SARMA: Sir, before, 

I conclude, I want to make one request that a 

special debate should be there in future. The. 

Government should send immediately a 

special team to assess the situation, and it 

should give immediate assistance for relief 

and rehabilitation. I also request especially 

the Surface Transport Ministry to take special 

care to give communications to those people 

who have been denied of these for the last 

seven years. This is my submission. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Shri Dara Singh Chauhan. 

SHRI YOGINDER K. ALAGH: Sir, I want 

to associate myself with him. Give me one 

minute. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): No, I have already called Dara 

Singh Chauhan. 

Non-Inclusion   of   Bhar/Rajbhar   in   the 

S.C. List 
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Need to consider report of S.L. Kapur 

Committee on Small Scale industries 

SHRI NARENDRA MOHAN (Uttar 

Pradesh): Mr. Vice-Chairman, Sir, I am going 

to raise problems which the small-scale 

industries are facing in this country. In this 

connection, the Governor of the Reserve Bank 

of India has constituted a committee under the 

Chairmanship of Shri  S.L.   Kapur.  This  

report  which  is 

going to be presented to the government of 

India needs to be discussed and looked into. 

This sector has acquired a very prominent 

place in our economy. There are about 

29,00,000 small-scale units. But unfortunately 

during the last fifty years there has been no 

definite policy for the tiny sector of the small-

scale units. We have a policy for the small-

scale units. But amongst small-scale units, 

there are very, very small units in the villages 

which are known as tiny sector, the 

Government of India is yet to formulate a 

policy. For the first time the S.L. Kapur 

Committee has gone into this problem. This 

Committee has made a lot of 

recommendations. I wish that this report had 

been studied at the Government level. The 

Ministry of Industry must come out with a 

clear-cut policy for the tiny sector. Although 

the 

tiny sector is very small, it is also major: it is 

major in the sense that they are contributing 

to the national exchequer ^n the shape of 

production, in the shape of employment and 

in the shape of exports. According to the 

figures of the Reserve bank of India, the 

manufacturing exports through the small-

scale units are about 45 per cent. Out of this, 

approximately 15 to 20 per cent is contributed 

by the tiny sector. Similarly, it contributes 40 

per cent of the gross turnover of the 

manufacturing sector, here again the tiny 

sector has a very important role, But this 

sector is suffering from a lot of problems. 

Those problems have been looked into by the 

S.L. Kapur Committee. 

The major problem is regarding the lack of 

a proper strategy for their development. This 

lack of strategy in rural areas has created 

such an atmosphere that they are now 

becoming sick and sick and sick. There are 

no level-playing grounds for tiny units in our 

country. There is some level-playing ground 

for bigger small-scale units if they are having 

an investment capital of Rs. 1 crore or Rs. 2 

crores or Rs. 3 crores or Rs. 50 lakhs or Rs. 

60 lakhs. But those units which are having a 

small capital of Rs. One lakh or Rs. 2 lakhs 

or Rs. 10 lakhs have no level-playing' 

graunds. As has been recommended by the 

S.L. Kapur Committee, a well-coordinated 

national strategy for providing credit to the 

SSI in the rural sector must now be evolved. 

There is a need for a well-coordinated 

national policy. But then, it can only come if 

Parliament decides so; it can only come if the 

Ministry of Industry decides so. 

Similarly, there is another important 

recommendation that the SIDBI be accorded 

the same role and status of a modal 

coordinating agency for fin^ncihg the small-

scale industries as the NABARD. I do not 

know whether the Government is going to 

look into it. It is so important that unless it is 

done, unless the role of the SIDBI is 

elevated to that 


